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The Constitution (Amendment) Bill, 2018 (Amendment of Article 19)

SHRI V. VIJAYASAI REDDY (Andhra Pradesh): Sir, [ move for leave to introduce

a Bill further to amend the Constitution of India.
The question was put and the motion was adopted.
SHRI V. VIJAYASAI REDDY: Sir, I introduce the Bill.
The Criminal Law (Amendment) Bill, 2018

SHRI V. VIJAYASAI REDDY: Sir, I move for leave to introduce a Bill further to
amend the Indian Penal Code, 1860 and Code of Criminal Procedure, 1973.

The question was put and the motion was adopted.

SHRI V. VIJAYASAI REDDY: Sir, I introduce the Bill.

The Agricultural and Other Rural Workers (Protection and Welfare) Bill, 2018
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The question was put and the motion was adopted.
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The Downtrodden, Backward and Oppressed Youth
(Development and Welfare) Bill, 2018
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The question was put and the motion was adopted.



